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Title: Introduction of the Payment of Financial Assistance to the
Families of Martyrs Bill, 2019.

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): I beg to
move for leave to introduce a Bill to establish an Authority to oversee
the payment of financial assistance including ex-gratia lump sum
honorarium of rupees two crore, provision of medical facilities,
education and housing allowance, reservation upto five per cent in
schools and institutions of higher education and five per cent reservation
in jobs in both public and private sector for the dependents of martyrs
and implementation of such other welfare measures as are necessary to
enable them to lead a dignified life and for matters connected therewith

or incidental thereto.
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SHRIMATI SUPRIYA SADANAND SULE: I introduce the Bill.
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